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Complaints regarding the broadcasted contents on TV

579. SHRI AVINASH PANDE : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the total number of complaints received by the Broadcasting Content
Complaints Council of India regarding the content broadcast on television channels since
2010; and

(by the details thereof, including names, of the TV channels and the main

objections to the content raised in the complaints?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHORE) : (a) and (b)
Broadeasting Content Complaints Council (BCCC) was established in June 2011. Total
number of complaints received by the Broadcasting Content Complaints Council (BCCC)
regarding the content broadcast on television channel since 20th June, 2011 till 10th
March 2015 was 4056. The details of action taken on complaints, TV channelwise, is

available on BCCC’s website i.e. www.ibfindia.com/decisions
Summary of complaints received under seven themes of BCCC:-
Theme 1: Crime & Violence

Various Channels have been telecasting shows based on actual crime cases. After
reviewing all such complaints BCCC reiterated that gruesome violence should
be avoided particularly during general viewing hours. BCCC also reviewed the
complaints pertaining to violence against women in daily/fiction shows. The
complaints were ranging from torture, physical abuse, domestic violence etc. In
most of the cases the Council noted that the content shown was part of an extended
storyline and the Channels were found to be adhering to IBF’s Self-Regulatory
Guidelines. Asregardsreality shows, the Council asked the Channels to appropriately

modify the content and not to repeat the episodes in question.
Theme 2: Sex, Obscenity & Nudity

BCCC reviewed complaints regarding vulgarity. The main concern was use of
vulgar language by participants and the alleged obscene acts performed by them

during the shows.
Theme 3: Horror & Occult

Complaints under this category pertained to Channels spreading blind belief and
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superstition through some programmes. The complainants alleged that such content
causes fear in the minds of Children and is not suitable for General viewing hours.
While referring to such complaints BCCC noted that although these programmes
are shown at late might hours, the promos of such programmes repeatedly appear
during the day. BCCC asked the Channels to suitably edit the promos for day telecast

without scary/gory visuals.
Theme 4: Drugs, Smoking, Tobacco, and Solvents & Alcohol

Avery small section of complaints were pertaining to depiction of smoking scenes,

consumption of alcohol.
Theme 5: Religion & Community

Most of such complaints were related to mythological programmes shown on
various TV Channels hurting religious sentiments. Some cases were referred to
BCCC by the Court of Law. BCCC examined all such complaints and was of the
view that there has been various interpretations of mythology in literature and based
on the same, the Channels are within their rights to exercise their creativity. In some

cases Channel were, however, asked to be sensitive.

Some complaints pertaining to this theme related to stereotyping of a community
particularly minorities. In certain cases BCCC has asked the Channel to modify
the content or not to repeat objectionable content. BCCC 1ssued an advisory with

regard to the Content Sensitive to Minorities.
Theme 6: Harm & Offence

Complaints under this theme range from portrayal of persons with disabilities, Child
Marriage/abuse/exploitation, Stereotyping of Women, mistreatment of animals and

airing of content that may be offensive to public feeling.
Theme 7: General Restrictions

So far, a very small percentage of complaints have been received regarding
this section. The complaints were against depiction of wrong map of India, nsult
to the National Flag and wrong portrayal of court proceedings. The Council
took note of such complaints and issued an advisory on Depiction & Use of
National Flag, National Emblem, National Anthem and Map of India in TV

Programmes.



